| TEM NO 42 REG STRAR COURT. 2

SUPREMECOURTOF
RECORD OF PROCEEDI NGS

SECTI ON Xl

I NDI A

BEFORE THE REG STRAR M K HANJURA

Petition(s) for Special Leave to Appeal (O
UPSC

VERSUS
AJI'T KUVAR SINGH & ORS

(with interimrelief and office report)

Date : 11/02/2015 This petition was called on for hearing today.

For Petitioner(s) Ms. Sudha Pal , adv.
Ms. Binu Tanta, Adv.

For Respondent (s)
M. Kaushal Yadav, Adv.

M. Ranbir Singh Yadav, Adv.

No(s). 32098/ 2013

Petitioner(s)

Respondent ( s)

UPON hearing the counsel the Court nmade the follow ng

ORDER

Three weeks tine as |last chance is given to the Ld.counsel for

t he petitioner to conply with t he terns

dat ed
27.11. 2014 of this Court.
Li st again on 21.04.2015.
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